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.© 70 BE DIBLISIED IN PAT IT SRCTICT 2{33) 'OF TUR GAZSTTE OF LDIE

GCVERNMENT OF INDIA 7
MINISPRY OF FINANCE(DEFIT, OF
REVENTE ),

‘.G'..“

NEW IEIZI, the 20th March, 1980,

NCT IFICAT TON
No +3219(F.No.203/101/80~-T'A,IZ}: % is herchy no%ified for general information
| that the following scientific research progranme have been approved for the period
specified below for the purpose of sub-section (23) of Section 35 of the Income-
tax Lct, 1961, by the Indian Council of Medical Tesearch, New Delhi:-

‘14 Name of the scientific . *#igsesspent of risk factors in
~ » Desearch Prograiie ! ' “Ischaenic heart disease in
. _ Indie, .
2, Sponsered ats A11 India Heart Foundation, Mew Delhi,
3, Sponmsored by: - A1l India Heart Fowdation, New Delhi,
i) List of donors . Plcase see to Appendix VI{Copy enclosed)
"4+ Duration of projech ¢ "~ 10 Years, ' '
i) Proposed date of .
COLLenCernent 1 . ' 28 February, 1980
1) A nbicipated date of o -
. compietions . . . .. . 27h February, 1980 . »
'E\v 5. Estinated Expenditure: = . - . . ." i) Equipmemt . spo K040/~ Inlkhe
- : ii) Staff con Be20/~ M
: iii) Obher itens oac Bse20/~
. 7 ;V Building ees $020/' "
— L LT e T OPAL eos  Bsol00/= M

R . ABso Ome-crore only) -
2, - The approvél for the above project will be-.sub ject to the following
conditions s T T
‘1) That the Fowdetion will neintein a separate accowt of the apounts
received and expenditure incurred for this research project as distinct
fron the other expenditure of the All India Heart Foundation, lew Delhi,

2) That the Foundation will furnish annual retwrn of this scientific
research project to the Council for each financial year by 3ist Iy
each year at the latest in such form as may be laid down and intinated

. to ther for this purpose, ' : :

3) That the Fowndation will furnish a copy of the annual aundited statement
of account to the Council for each year by 3ist May each year ard in
v addition to send a copy of it to. the concerned Income-tox Connissioner,

3 The A1l India Heart Foundation, New Delhi has been approved wnder
~ Section 35(I)(ii) of the Income Tax Act, vide Ministry of Finance Departrment of
__4—Tevenue, Notification N001873(@.N0.203/é7/77__II'A,II) dated the 16th July, 1977,

sd/- ~
: (J.P., SEARMA)
DIRECTOR, TO THE GOVERNYAT OF INDIL.

Contaaoao.oetoz/'




Copy foxwarded tos-

1s A1l Connissioners of Income~tax.{2 copies), ;

2 Director of Inspection{If. & Ludis )finvestigation/R.S.&P, New Delhi,

34 Dte; of 0&M Services(IP.), Ist Floor, Aiwan-e-Ghalib, Mata Swundri Iane,
New Délhi, ' _

4e Indian Cowncil of Medical Desearch. Medical Enclave, (Ansari Nagar),
Pock oz 1 AE88, v Dihi-R380i8; with veferchoe to their letter
Noo18/35/7¢~Aden ITI dated £8,2,1980, , : . ‘

Se The President, All Indian Hear} Wowmdation, 4874, Ansari Nager,
New Delki with reference to his last letier db.8,2.1880 addressed
to the I.C.M.R,

6, Comptroller & Auditor General of India, {250 copics),

7. bulletin Section of the D.I,(R.S.&P, )y New Delhi,

i

oy

Sd /-
. (J.p, sarnMA) \
DIRECTCR, THE GOVERMMENT OF INDIA

AW?ORISED 55@ IS?{E ~No,CC/IA.I1/3023 /736 /RSP /20,
'%\!/ ’( ‘;{y("\'JL Ly ~

( V.E, BRATIA
LSSITLNT DIECTOR OF INSPECT ICH(RS&P).

* STARMA *
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